ITEM NO.20 REGISTRAR COURT. 1 SECTION II
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR SH. H. SHASHIDHARA SHETTY
IA 132442/2023, in Criminal Appeal No(s). 3398-3399/2023
STATE OF U.P. Appellant(s)
VERSUS

RAM PRATAP @ TILLU Respondent(s)

IA No. 132442/2023 - EXEMPTION FROM FILING O0.T.)
Date : 08-12-2023 These matters were called on for hearing today.
For Appellant(s)

Mr. Ankit Goel, AOR
Mr. Alok Tiwari, Adv.

For Respondent(s)
UPON hearing the counsel the Court made the following
ORDER

Ld. Advocate, Mr. Pradeep Kumar Yadav. Appearing on behalf
of Mr. Sanjeev Malhotra, Advocate-on-record appears for sole
respondent and seeks time to file vakalathama and counter
affidavit. Be filed within four weeks.

Await certificate of service from the High Court and also
await original records of High Court and Trial Court. Issue
reminder.

List again on 10.01.2024.
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